
RAJYA SABHA [7 July, 2004] 

New 100 days Employment Scheme 

*48. SHRIMATI JAMANA DEVI BARUPAL: Will the Minister of 
RURAL DEVELOPMENT be pleased to state: 

(a) whether Government propose to start a new 100 days employment 

coordinated programme; 

(b) if so, whether Centre has earmarked an approximate Rs.20,000 

crores annually for the programme; 

(c) if so, the details thereof; 

(d) by when it is likely to be announced, and 

(e) details of its implementation? 

THE MINISTER OF RURAL DEVELOPMENT (DR. RAGHUVANSH 
PRASAD SINGH): (a) to (e) A National Employment Guarantee Act to 
provide a legal guarantee for at least 100 days of employment in every 
year per family to every rural, urban poor and lower middle class household 
is to be enacted. The enactment will take care of the details. 

Electrification with the help of solar energy in Assam 

*49. SHRI DWIJENDRA NATH SHARMAH : Will the Minister of 
NON-CONVENTIONAL ENERGY SOURCES be pleased to state: 

(a) the number of villages in the State of Assam that have been 
electrified with the help of solar energy schemes during the years 
2001-02 and 2002-03; 

(b) what is the potential of electricity connections using solar energy 
in the State; and 

(c) how much funds have been allotted to the State under the Solar 
Village Electrification Scheme during the last year? 

THE MINISTER OF STATE OF THE MINISTRY OF NON- 
CONVENTIONAL ENERGY SOURCES (SHRI VILAS MUTTEMWAR): (a) 
36 remote villages in Cachar District of Assam were electrified through 
solar photovoltaic systems during the years 2001-02 and 2002-03 

(b) As informed by the State Government, there are 2,777 remote 
villages in Assam, which cannot be electrified through extension of the 
conventional grid. The average solar radiation in Assam is lower than the 
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